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INTRODUCTION 

I, thc Chairman of thc Public Accounts Committec, as  authorised by the 
Comrnittec, do  prescnt on their bchalf this Forty-Fifth Report on the action 
taken by Government on the recommendations of the Public Accounts 
Committee contained in their 34th Rcport (Fourth b k  Sabha) on Wastcful 
Expenditure on Government Publications. 

2. On 1 Zth Junc, 1968, an "Action Takcn" Sub-Commitkc was appointed 
to scrutinise thc replies received fmm Government in pursuance of the re- 
commendations made by thc Committcc in their earlier Reports. The Sub- 
Committec wa5 constituted with following Members : 

1.  Shri D. K. Kuntc-Convcncr. 
2. Shri C. K. Bhattachsrvya. 
3. Shri K. K. Nayar. 
4. Shri Narcndra Kumar Salve. 
5. Shrimati Tarkcshwari Sinha. 
6. Shri N. R. M. Swamy. 

3. 7 k  draft Report was con~idcrcd and adopted by the Sub-Committee 
at thcir 4tting held on 7th February, 1969 and finally adopted by the 
Public Account, Committcc on 3rd March 1969. 

4. For facility of refcrcncc the main conc1usions:recommendationi of 
the Committec have been printed in thick trpc in the body of the 
Report. A \tatcment showing the summary of the main recommendations/ 
okrvnt ions  of the Conlmittec i\ appended to the R c p t  (Appendix IV). 

5. Thc Committcc place on rccord thcir appreciation of the assistance 
rcndcrcd to thcm in this mattcr by the Comptroller and Auditor Gencral of 
Indiit. 



CHAPTER I 

REPORT 

1. This Report of the Committee deals with action taken by Government 
i m  thc rccornmcndation\ containcd in thcir 34th Rcport (Fourth Lok Sabha) 
on  Wastcfui Expenditure on Govcrnment Publications which was presented 
to the Housc on 11 th Novcmbcr, 1968. 

1.1. Thc action takcn notcs/statemcnts on the recommendations of the 
Committee contained in the Report haw been catcgoriscd undcr the 
tollowing hcads : 

Recot~zr~rerrclarior~s/~~I~.ve~~~ct~io,ts rhnt h m ~ ,  hem crccepted by Government : 
S.Noc. 1 . 2 .  3 . 7 . 8 . 9 .  11 and 12. 

S. No. 6. 

S .  Nos. 4. 5 and 10. 

1.3. M'ith :I viw. to cserci.;ing it chcek on wcrprinting of puhlicution\ 
t iy thc \.ariou.; Ministric\ and Ikprtrtrncnt\ of Govcmn~ent, thc Committee 
had. in fi;ir;t 1.17 of thcir 34th Rcport. rnadc thc following s u ~ c s t i o n s  : 

I .4. It1 ihcir rep1 dntcd 13th 1lc.ccmhr.r. 19bS. thc Minktry of F m m r ~  
haic intl~ratctl tlrc action ttrhcn on thr.; suggestion a\ under : 



the bulk of the cxpenditurc of Govcrnmcnt on the printing work undcr- 
taken by the Chief Controller of Printing & Stationery are alrcady trwtcd 
as 'paying' Departmcnts; in other words the cxpenditure incurred on 
their printing work is recovered from the respective Departments by 
book-adjustment and is rcflccted in their respcctive budgcts. As regards 
the printing work in respect of the other Departments, the Chief Controller 
of Printing & Statiowry is treated as a Service Department and thc 
entire cxpenditurc on paper, stationery. printing etc. on publications and 
forms appears ccntrally in the budget of the Cbief Controller of Printing 
& Stationery. Likewise, the Directorate of Advertisement & Visual 
Publicity and the Publications Division of the Ministry of Information 
and Broadcasting also incur cxpcnditurc ccntrally on the printing of 
publicity material and publications respectively undertaken on behalf of 
various Departments. Even in these cases, the expenditure on priating 
work done through the agcncy of the Chief Controller of Printing 61 
Stationery and on paper in almost all cases (i.e., even where p r h n g  
is donc through private printers) is mct out of the budgct of the Chicf 
Controller of Printing & Stationery." 

"The existing arrangements in regard to the printing work done for 
'non-paying' Departments ensured that the cxpenditurc relating thereto 
appeared centrally. They also cnablcd thc work involved in maintain- 
ing detailed Departmt-wise accounts in thc organisation of the Qlicf 
Controller of Printing & Stationery ctc. and in cffccting a w u n t s  adjut- 
ments through the Accounts Offices to be rcduccd to the minimum. Any 
proposal for modifying these arrangements must. thcreforc, balancc thc 
requirements of dfective control and the additional work and cxpeaditurc 
involved therein." 

"A complete decentralisation of the budget provision for printing 
work in respect of all Departmeots by treating all of them as 'paying' 
Departments will involve coosidcrablc increase in work in the oficcs 
of the respective Departments, the Chicf Controller of Printing fic 
Stationery, the Dircctoratc of Advertiscmcnt & Visual Publicity and thc 
Director of Publication5 Division and also in the Accounts officcs. It 
has. therefore, been dccidcd by Govcmrncnt, as a practical stcp, to 
implement the recommendation of the Public Accounts Committcc In 
respect of major Departments which hsvc substantial printing u-ork. 
This will kccp the additional cxpcnditurc conscqucnt on dcccntralisation 
to the minimum and at the same timc bring thc bulk of the expenditure 
incurred by non-paying Dcpartmcnt5 within the new scheme of Dcparr- 
mental reqmnsibility. Accordingly, in addition to the existing 'payins' 
Dcpartments. the following major 'non-paying' Ministrics/Departmcnts 
whosc expcnditurc on the printing of forms, publications, etc. is cstirnatcd 
to be over Rs. 5 lakhs per mnum will a l w  in futurr: bc tmatcd as 
'paying' Deprtmcnts (by hook adjustment) vi:. Ministries of FAucation, 



External Affairs, Finance, Food and Agriculture, Community h v d o p  
ment and Cooperation, (Departments of Agriculture & Community 
Development & Co-operation) Health and Family Planning, Infomation 
and Broadcasting and Works, Housing and Supply (Central Public Works 
Department) the Indian Audit & Accounts Department and Rajya Sabha 
Secretariat (the Lok Sabha Scctt. is already a paying Department). As 
,an immediate step, all Ministries/Departments which will henceforth bc 
treatcd as 'paying' Dcpartmcnts have been addressed to make, in cmsul- 
tation with the conccrncd authorities including Associate Finance, neces- 
sary  provision in thcir respective budgcts for the year 1969-70 under a 
separate sub-head, to covcr thc expenditure on printing handled by 
Chief Controllcr of Printing & Stationery, Directorate of Advertisement 
Sr Viwal Publicity and Director of Publications Division. A copy of 
.the lcttcr addrcwd by Secretary (E)  to all concerned in this connection 
is enclosed (Appendix I ). Action is in hand to issue fonnal orders 
regarding the subhead to be opcncd, the manner in which the control 
o w  the cxpcnditurc i\ to be cxcrciscd by the Ministries/Depa~ments. 
the procedure for book adjuftmcnts ctc. [Issued on 6-1-69-Appendix 
Ill] . '  

"As rcgards the remaining Dcparunents. which will continue to bc' 
treated as 'non-paying', thc existing arrangements will continue but thc 
total cxpcnditurc incurred on the printing of the publications of the= 
D e p m r n t s  by the agcncics--Chief Controllcr of Printing & Stationcr)i. 
Dircctoratc of Advertixmcnt & Visual Publicity and the Publicatim3 
and Director of Publications Division will bc exhibited separately (in 
lump) in the budgets of thc rcspectivc wntral printing agencies, with 
cffect from the Budget for 1969-70." 

"Thc ahovc modifications in thc existing arrangements regarding thc 
exhibition of thc cxpcnditurc on thc printing work of the various Lk- 
panmcnts in thc budgt documents will, it is expcctcd. substantially 
mcct thc objective underlying the rccommcndation of the Commitkc." 
1.5. 'Illre Committee note tbat their q g p t h n  for makbg tk hrclividual 

Ministries/Departments rcsponsl'bie for budgetbinff of the expcmhm on 
&ir publirntions bas been implemented in respect d MmistrieJ/Deparhentri 
wLose annual expendhum on this account is estimated at over RF 5 Wr 
In regard to the otber MinistricslDcpgltmeDLs, Coveramcnt bave h u e d  
tbe wxkstiag amqement with the modificlltioa th.1 the total e x p e d i  
om tbc puMicotions of these hliaisbiedF/Departslents is propoYed to be exhi- 
baed as a lump s u m  in the budget estiarotes of the Cbkl Coatrolkr of 
Priding 8: Statbncry/Duector of Adwrtisemeat & Vb;pnl h M i r i t y / M i -  
crrtioa~ Division. Tbc Committee note that this has beca &m beawrse 
Governmeat fccl that ibe deccntralisntioa of the budlpt provision ia rrspd 
4 these Miinist+s/Departments would lerad to an brrcrsc ia m t h g  
work. To averl this d h u i t y  and at the same timc to bdaq our tbc expendii 



lure im%rmd by Ulese Ministries/Departm@nts on publications, the Commit- 
tee wonld sugffestdtat while e x h i b ' i  this provision in the budget estimates, 
of the Chief Contrdler of Printing & Statio~wry/Directorrde of Advertise 
meat d: Visual PPMicity /Director of Publications Division, the break-up of 
the provirion amongst the differeat Miaistries/Departments should also be 
sbown. 

E.rpedirious Priwing o f  Governmettr Prtblic-nrions-Purtl 1.2 1 ( S .  N o .  6 )  o f  
34th Report (Fo~wt l i  Lok Sabha). 

1.6. In para. 1.21 of their 34th Rejwrt (Fourth Lok Sabha 1. thc Coni- 
mittee had made the following rccommcndlctions regarding expeditious print- 
in2 of Government publications : 

"The Committee urge that Ministrics arid Dcpartmcnts should 
strictly cnforcc the timc schedule of printing bvth by thc Govcrnmcnt 
as well as private printcrs. Thcj- should plan the printing of their publi- 
cations in such a wa! that the publications d o  not bccomc obsolctc or 
othemisc lose their utility by thc time thc printed copies arc rcwivcd. 
In case of del:i> in printins the publications, a suitablc pnal t?  should 
invariabl! bc inlpqscd on thc printers whcthcr Ginm-~rncnt or  private." 

i .  17. In therr rep4 dated 30th Dcccnibcr. 1968. thc Miui5tr) of Finarlc; 
Iili~c stated :- 

dy.., . ~ ~ ~ > c a r ? -  instructions havc been issued to Ministries for complying 
\vith the ahow rccornmndation of the Committee. As one of the main 
rcasons for delay in Government Pres\c\ is wddcn rush of priority wxk .  
i t  ha\ hccn dccidtd that whew a dcp;~rtmcnt want\ a printin_c work to t~ 
donc on 3 priorit! hayis. thc Govcmmcnt presses <hould chargc a higher 
rate for that work a d  that the ralc o f  "Surcharge" could v a y  in  rclation 
to the urgency of thc work and thc cstcnt of dislocation arising on ac- 
count of it in thc normal work of thc Prcs\c.\. This u4l  appl! for thi 
prcscnt in the case of Vepartmcnts ivhich arc will bc trcatcd ii3 "Paying 
Departments". (vide thib Dcpartrncnt 0.4M. So. I:. I2 ( 43  )-E(Cocvd ) ,  
68, dt. 27-13-1968)." IAppcndix 11.1 

1.18. Tht. Committee note that the (~ovemmmt presm are being prr- 
mitted to cbarge a higher rate fmm the Pa?% Departments fw priority 
work SO as to make thew Departments alhe to (be need to avoid dislocatiun 
of printing them. 'IAe Committee no rwwn why Government should 
riot malic (;ovemment presses liahk t o  impo4tbn of penad@ for irr 
printing in the same manner as private pm~ses. This lpbould bclp to bring 
home to tbe Government pr-s fh3f timc is the wscnce of the matter. 

1.19. 'lie Committee furlher recommend that Lhe wklitionnl  amount^ 
coll~..cted for priorit) work ns aiw tbc penally cbarges paid bj the prrswu 
should be distinctly exhibit4 (Government Pms-wiue) in !heir accounts. 



A voidance of excess printing und accrrmulation of Publications-Paras 1 . 1  9 ,  
1.20 and 1.25 (S. Nos. 4 ,  5 and 10) of 34th Report (Fourth ~ o k  Sabha). 

1.20 .  Thc Committee madc the following recommendations in paras 
1.19. 1.20 and 1 .Z of thcir Report. 

"Para 1.19 : Govcrnment may examinc thc feasibility of printing, in 
the first instmcc, thc minimum number of copies of thc publications 
rcquircd imd asking thc printers to kccp thc compscd  mctal intact for 
\omc time aftcr publication in order to assess the ofl-take and decide whc- 
thcr thc full print order should be cxccutcd." 

"Para 1.20 : Thc Committee. fccl that one of the reasonS for hitavy 
accunlulation of  unsold publication\ i \  costlj  production and over-pricing. 
The Cotnmittcc, thcrcforc, suggc\t that the pricing policy may bc 
rationaliscd." 

"Para 1.95 : The C'ommiticc s u g y t  that the vi i r io~\  Ministries and 
Ikpiirtmcnts 5hould pivc adequate advance publicity t o  thcir rcspcctiv: 
publication5 anlongst the likely customers in ordcr to  prcvcnt accumu- 
lation of unnccchsan \tocAs duc to poor sales." 
1 . 7 -  1 .  I11 the rep1 dated 30th kccmbcr ,  1968. thc Mini4try of Financs 

( I>ip;~rt:ilcnt of  it.:xpcnditurc~ have stated : 
"P;~ra 1 .I9 : 'I'tlc period f o r  ivhich thC cc\rnpc)wI rnctal can bc rc- 

!.linctl 111 Govcrnn~cn~ prcs\~*\ i \  under cxarnination of the Departmen! 
< i f  \\ ivk\ & Houbing. having rc\prd tu the cwnomicc of thc a1tcrnativc.i 
o f  s11c.h rclcntion and of rc-cornpsing. A furthcr note will be sub- 
mitted (,, the <'onirni.t~cc as soon LIC the final ~ i c u  i k  taken. It wou1.l. 
ho\\c.\~.r. tw difticult to accc,pt the rccomrnendation in rmpcct of  printing 
i + o r l  donc in privntc prc.;kc\ :I\ thcy tiu not _ccnerally a_mw to kecp 
l!pc matier \tanding oricc thc c o p i c ~  h;rvc k i l n  supplied. and. in ct fciv 
i.a\:\ u hcrc the! h:t\c aprccd. thi. charge\ hrtvc k e n  hcmy." 

"f'ara 1.70 : Thc quc~tion of revising the pricing polic!. is unJ:r 
c~:lrnin;ltiun of thc I)cpartmc-nt of Work.; and Housing. lni~tul'tions 
h:!\t'. ho\\wc'r. been i w c d  to Ministric.\ that. \vherc' 1a ry  stocks of 
pub!ic.;!t ion.; h:l\ c :~ccun~ul;ltcJ. thrir salt pr1cc4 should tw r ~ v i ~ \ v ~ ~  
~ ~ i ~ i ~ k l ! .  i n  orJCr 10 wc ~ . I ~ c f h ~ r  thc off-rake could h. incrcascd." 

"Para 1.75 : I l l c  qucs t i~n  of cvol\ ing wit:~blc n l ~ i l ~ \ l r ~ ~  for in~prov- 
ins publicit! nntl sale\ prcxnotion in rcspcct of Govcrnmc.nt publkationc 
i s  under the con\id~r:~tion of the Lkp3r1nicnt o f  Worls  and Housing." 
1.22. C'on\idering that csccssive printing of Govcrnment publications Pnd 

1rt.a~)' uccum~~htion o f  dtuh ut present result in corl-& m a d d  
c.upcriditurc. Ihc Comntittcc desire h t  (he .\(inis- of lvorks, 
and Suppi! \hould cupcditc thc cularninution of these importrrnt qu&- 
1.1.. rcterition of compwd nutter, revision of prking pc&-y and impmlr- 
nient of publicity and sales. The Committee would like to be infonncd of 
the final decision tuketi in thew muttcn. 



1.23. The Commitdee alsa suggesl t b t  in crrses of printing done by 
private presses, Govcrrmcat sbaPLd examhe at the appropriate lime rrnd 
levd m tbe case of each important Pubucption with promising sale e n -  
tiaUes tbe advismbility of retention of composed matter siandfng for some 
time on papent  of rerrsorurble charges. 
lrnprmvment kt the qumv oJ publuatiorw Para 1.23 (S. No. 8) of 34th 

Report (Fcntrrh Lok Sabha). 

1.24. In para 1.23. thc Committee madc the following rccommenda- 
lions : 

"The Committec are of the view that all Ministries and Dcpartmcnls 
should make a comprehensive rcvicw of the quality of thc publications 
brought out by them from time to time with a view to effecting Improve- 
mcnts and increasing public demand for thcm. In this connection, thc 
Committec notc that the Government contemplate taking a numbcr of 
steps to improve the quality of the "Indian Listener", whose sale ha\ 
considerably fallen during recent years, and other journals which arc 
brought out to publicise the programmes of A11 India Radio. T h c  
Committee feel that the publication of such journals should bc or~anised 
on commercial lines as far as pos\ible." 

1.25. In their reply dated 30th December, 196%. the Ministry of Fin;lncc 
(Department of Expenditure) have statcd : 

"Instructions h a w  been iwucd to Ministries that the publication\ 
brought out by them should bc rcvicwcd as rccommendcd by the C4m- 
mittee. In regard to the xcond part of thc rccommcndation relating to 
tbe Indian Listcncr and othcr journals. the Information and Broadcasting 
Ministry who arc conccrncd has bccn rcquntcd to submit a suitrtbl: 
note to thc Committee." 
136. 'lk Couunitbcr hope tbat tbe Minisbies concerned will ccwplcte 

a q m M h d y  tbe r c v h  of tbe qtmlity of the puMiCPtioilg brorgbt out by 
&em, with a view to dcetiag haprwements and increpsiElg p b k  demand 
fa tka. Tbe Chmd!e will n-ntci tbe impact of tbe improvement made 
in vPrioas pvMiutkas on .sales though future Audit Reportx. 

137. Tbc Chmm&c would to b o w  the ptolpess made b! the 
MimUry of hformatim and B m a h s h g  witb impwklr; tbe qu* and 
sales of the Indian LLstener d dher panrals out ta pubMcie the 
prog~oaws of AU ld ia  Radio a d  org~ni.dng tbem on commercid ihrs 
~ h r P S P O S S i M Q .  



RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
ACCEPTED BY GOVERNMENT 

RecornmeDdrrtion 
The Conunittee are generally perturbed to note the alarming extcnt of 

thc needless overprinting and the consequent heavy infructuous and wastefd 
cxpcnditurc on Govcmmcnt publications. The Committee feel that Govern- 
ment can effcct substantial savings if the various Ministries and Departments 
arc: madc to place their print orders on a realistic and conservative basis. 
[Serial No. 1 (gara 1.16) of Appendix I 1  to thc 34th Report (4th b k  
Sabha) 1. 

Action taken 
Thc reconin~cndation has bccn noted and suitable. instructions have b e n  

issued to all Ministries/Dcpartments (vide Ministry of Finance O.M. No. 
F. 12(43)-E(Coord), 68, dated 27-12-1968).-Appendix 11. 
[Ministry of Finance (Dcptt. of Expenditurn) O.M. No. F. 12(43k 
Et Coord) l6S. Dt. 14-2-68]. 

RcrommcaQtior 
Thc Conimittt.. feel that. if all the Ministries and Departments are 

made to bear the expenditure on their respective publications, it would 
effectively discourage thc prcscnt tendency towards reckless over- 
printing and wasteful expenditure. The Comrnittec, therefore, recorn- 
mend that the cxpcnditure on publications should be provided for in tbs 
budgcts of all the Ministries and Departments under a wparate sub- 
head in the n.levLmt Demand for Grant with a specific mention in the 
Explanatory Note\ sv that it recews the attcntion of Parliament. 

IS. No. 2 (Para. 1.17)  of Appendix 11 to the 31th Report (Fourth Lok 
Sabha)]. 

A c l h  laken 
Certain Dcpartnients like thc Post3 6c Tekgraphs, Railways, Def~ncc. 

and a few others (mostly commercial Departments) which acrwnt for the 
bulk of thc cnpcnditurc of Governrncnt on the printing ~ v r k  undertaken 
by the Chief Controller of Printing k Stationery are already treated as 
"paying" Dcpartrncnts: in other words the cxpeaditure iacurrcd on their 
printing work is rc~overed fmm the rcspectivc Dcpanmcnts by book-adjust- 
mcnt and is reflect& in their rcspectivz budgts. As regards the pn'atinp 
work in rcspcct of the other Departments. the C.C.P. & S. is m a t ~ d  as 
a Scn'icc Dcpnrtmcnt and the lentirc cxpcnditutc on p a p ,  s t a t i o a e ~ ,  *nt- 

7 



ing &c. on publications and forms appears centrally in the budget of the 
Chief Controller of Printing & Stationery. Likewise, the Directorate of 
Advertiscmcnt 6 Visual Publicity and the Publications Division of tllc 
Ministry of Information and Broadcasting also incur expenditure centrally 
on the printing of publicity material and publications respectively undcr- 
taken on behalf of various Departments. Even in these cases. the cxpcn- 
Jiture on printing work donc through the agency of the C.C.P. & S. and on 
paper in almost a11 cases ( i . ~ .  even ~vhcrc printing is done through pri~atc 
printers) is met out of the budgct of the C.C.P. & s. 

2. The existing arrangcnlcnts in regard to the printing \\..~k donc fnr 
'non-pi~ying' Dc.partmonts cnsurcd that the cspcnditurc relating thereto :I{'- 
ptlctrcd centrally. They also cnablcd the \vork involved in maintaining 
detailed Departnicnt-\vise accounts i n  the organisation of the C.C.P. 22 S. 
ctc. and in effecting accounts adjustnlcnts through the Accounts offices tto 
be rcduced to the minimum. Any proposal for modifying thew arrany:- 
mcnts must. therefore. balancc the rcquircmcnts of clTcctivc crrntrol and 11): 
r~dditional work and expenditure involvcd therein. 

3. A complete decentralisation of the budgct provision for printing work 
in respect of all Departments by treating all of them ;IS 'paying' 1)cpartmcnth 
will involve considcrablc incrcax in work in the ofices of the rcspcctiv~* 
Departments. the C.C.P. 22 S.. thc D.A.\'.P.. thc D.P.D. and ;11so in ~ i l i .  

Accounts oflices. I t  h x .  thcrcforc. been dccidcd by Govcmnlcnt. a. . I  

practical step. to implen~cnt the rc~ornnicndation of the Public Accaint. 
Committee in respect of major Departments which haw substantinl printin: 
work. This will keep the additional cxpcnditure consequent on deccntra1is;t- 
tion to the minimum and at the same time bring tllc bulk of thc c~pcndituri 
incurred by 'non-paying' Departments within the new schemc of Dcp:~~t-  
mental responsibility. Accordingly, in addition to the existing 'paying' 112- 
partrnents. the Fdlowing major 'non-paying' Mini\trics/Dcprtrtnlcnts who.:: 
expenditure on the printing of forms, publications, etc. is estimated to trc 
over Rs. 5 lakhs per annuni will also in future bc trcated as 'paying' Dc- 
partmeats (by book adjustment)-a?:. Mini\trics of Education. External 
Affairs, Finance, F.A.C.D. k C. (Dtpartments of Agriculture and C.D. k C.) .  
Health and Family Planning, Inforniatrm and Broadcasting and W.H. 6 S. 
(C.P.W.D.), the Indian Audit & Accounts Dcpinmcnt i111d Rirjya Srtbl1;i 
Secretariat (the Loti Sabha Scctl. is alrcady a paying Dcprtn~cnt) .  A\ ;In 
immcdate step, ail Ministrics/Dcpartmcnls which will henw-forth be trcatcLl 
3s 'paying' Departments have bccn addressed to makc, in consultation with 
the concerned authorities including Acsociatc Finance, ncccssary provhion 
in their respective budgets for the year 1969-70 undcr a scpnriltc s u \ ~ h ~ ; i d ,  
to cover the expenditure on printing handled by C7.C.P. R: S.. D.A.\'.fB. 
and D.P.D. A copy of the Icttcr addressed by Secretary (Ei) to all 
ccrned in this connection is cncloscd (Appendix I ) .  Action is on hmd to 
issue formal cwders regarding thc sub-hcad to be ..)p.ncd, t l r  manner In 



which tho control over the expenditure is to be exerciwd by tho Ministries/ 
Departments, tho procedure for book adjustment$ etc.-[Issued.-Appendix 
I l l . ]  

1. As regards thc remaining Dcpartmcnts, which will continue to be 
trcated LIT 'nm-paying', the cxi4ting arrangcmcnk will continue but thc total 
espcnd~turc rncurrd on the printing of the publications of these Departments 
hy the iigenc~cs--C.C.P. & S.. 1l.A.V.P. and D.P.D.--will be exhibited 
~cparatcly (in lump) in the budget\ of thc rcspecti\fc central printing agcncic\. 
with cficct from the Budget for 1969-70. 

5 .  Thc ;~hovc mtdifications in thc existing xrangcments regarding thc 
cxhihition of the cxpenciiturc on thc printing wvk of the various Depart- 
mcnts i n  the budget docunicnts will. it is cxpcctcd, substantially meet the 
ohjccti\.c unclcrlying the rccommcndation of the Committee. 

[M.O.J:. 0.M. So. 1:. 1 2  (43 )-IXCmrd ' 6 s ,  clt. 14-2-60.] 

Recommendation 
The Coninlittee suscest that ctcry Ministrv or Departnicnt \hould makc 

a ctireful ;m i  comprchcnsivc rcvicu. of the hooks. periodical$, brxhurcs and 
other publicrition5 brought out hy thcm from tinic to timc nith a view to 
determining thcir utility, public dcnland and sale\ prospects and in thc li-ghr 
of thot rcvicw niake ;I careful nsscs~rnent of the minimum numbcr of ccpic, 
which should be printcd in tach caw. The Conimittce fccl that. cxccpt for 
pilhlicilti~ns o f  historical imprtancc and continuing interest. i t  should bc 
pssihlc  to dctcnninc the numk-r of copics to bc pr in t4  in each caw in such 
:I way that the stock is hold out bcfore the publicntion bccomt.; out of date 
or  lows its utility. 
(Serial So. 3 (Para No.  I .  I X J o f  Appcndk 11 to thc 34th Report (4th Lok 

Sabhri) 1 .  
Action taken 

lnstructioris h a w  h e n  issued to all Ministrics requiring that the rcvicw 
\u_qest~'d by thc Committee should hi. carried out regularly once in her .  
years for all publications and morc frequently in particular caws where con- 
siderod ncccuary by thc hlinistry.'Dc.partnicnt conccmcd. [l.'irit Dcpartmcnt 
o f  Expnditure 0 . M .  No. 12(33)-E(Ccwrd) 68,  dated 27-12-196S)J.- 
Appcnciix 11 .  
1Min. of ).'in. ( Dcpt. of Exp.) O.M. No. F. 12(43)-E(Ccxrrd') '68. datcd 

14-2- 1969). 

Recommendation 
The C'onlniitrcc ,trongly urge that tho proccdurc of inviting tcndcrs for 

printing of publlc;~tion~ t>\ priviitc printers \hould be follo\icd in order to 
avail of the advantage of competitive rims. 
[Scrial KO. 7 (Para 1 .32)  of Appendix I1 to thc 34th Rcpwt (4th LoL 

S;tbh3 )). 



Acdon taken 
The procedure of inviting tenders in the case of printing done through 

private printers is generally being followed by the C.C.P. & S. 3s well as the 
D.A.V.P. who are largely concerned with the printing of publications and 
other publicity material. It is only in very fcw cases of urgent nature rrnd of 
small value that work is given to printcrs at schedule rates maintained by the 
CCP&S, without inviting tenders. However, instructions have bcen issued to 
Ministries to observe as far as possible tkc procedure of inviting tcnders in 
cases of printing work entrusted to privatc presses exccpt in rare cases whcrc 
the work involved is urgcnt and of small valuc [vide O.M. No. F. 12(43)- 
E(Coord) /68, dated 27-1 2-19681.-Appendix 11. 
[Min. of Fin. (Dept. of Exp.) O.M. No. F. 1 2 ( 4 3 ) - E ( C ~ ~ d ) i 6 8 ,  dated 

14-2-1969]. 

The Committee arc of the view that all Ministries and Departments 
should make a comprehensive review of the quality of the p u b l i c a t i ~ ~  
brought out by them from time to time with a view to effecting improvements 
and increasing public demand for them. In this connection. the Committee 
note that the Government contemplate taking a number of s t e p  to improv\: 
the quality of the "Indian Listener", whcnc sale has considerably fallen during 
m t  years. and other journals which are brought out to publicise the p 
g a m e s  of All India Radio. The Committee feel that the publication of 
such journals should be organiscd on commercial lines as far 3 s  possible. 
[Serial No. 8 (Para 1.23) of Appendix I1 to the 34th Report (4th Z ~ l i  

sabha 1. 

Instructions have been issued to Ministries that thc puMications brought 
out by them should be reviewed as recommended by the C.>rnmittec. In 
regard to the second part o f  the rccomrncndation relating to the India11 
Listener and other journals, the I.  & B. Ministr), who arc conccrwd has been 
requested to submit a suitabk note to thc Committce. 
[Min. of Fin. (Dcpt. ot Exp.) O.M. So. 1.. 12(33)-E(Coord),/OK, dated 

14-2-1969]. 

The Committee would like to stres\ thc nccd to chcck the l a y a ~ t  and 
PC; up of the publications and thc quttilty of the paper lo  be u.cd helm 
passing the final order for printing. 
[Serial No. 9 (Para 1.24) of Appendix I1 t o  tlrc 34th Kcpn (4th Imk 

Sibha) J .  

The Recwmmdation hies been acceptcd and brought to t k  nolicc of dl 
Ministria for compliancr. Thc question of setting up a Ccntral Dcuie;o turd 



Lay-out Scction in the Office of the Chicf Controller of Printing and 
Stationary to serve thc needs of indentors is also under the consideration of 
the Department of Works and Housing. 
[Min. of Fin. (Dept. of Exp.) O.M. No. F. l2(43 )-E(C~ord1/68,  dated 

14-2-19691. 
RecomdncntPtion 

The Coniniittce are of the opinion that the physical verification of publi- 
cations should bc donc annually and thc reconciliation between the quantity 
lcdgcrs and price ledgrs should be kept uptodate in order to discover irre- 
iylauities and take timcly rcmcdial action. Thc Committee would also like 
Ministries and Departments to cnsure that thcrc arc no losses due to un- 
;tuthoriwd issuc of priced publication\ and that proper vigilance is kept on 
tlir stock of publications. 
IL;eriaI No. 1 1  (Para 1.26 J of Appendix I I  to thc 31th Report (4th Lok 

Sabha 1. 
'Ihc C'oniaiittcc suwest that all Ministric.5 and Departments should make 

a ciir~ful review of thc list of pcnons or orpani\atians to whoni publications 
;ire iqwcd gratis with a vie\\ to curtailiny thc li \ t  of such pcrwns or organisa- 
tions to the niininiuni ncceswy. A kystcnl should he evolved whcreby p u b  
lications of a gcncral nature arc sent free only to those pcrwns who 3re 
conccrncd iind really interested in then1 or who had made a rcqucst for their 
supply instcad of mailing thcn~ indiscriminatelv according to the list. 
[%rial No. I:! (Para 1 .27)  of Appcndix 11 ttj thc 34th Rcpcm (4th Lo); 

!hbha)]. 
Aetioo taken 

'I'hckc rccornn~cndation have k e n  ascpt td  and brought to thc noticc of 
;dl 31 inimics: Dr.p;rnn~ents for ncccmt). action [ ~ i t l c  Department of Enpn- 
cliturc 0 . M .  No. F. l:!(33 )-i!( C o d  1 .,bS, dated 27-1 2-1968 ) 1 
(blin. of Fin. ( h p t .  of t3xp.k O.M. Nu. F:. 12( 43 )-E(Ccwrd) 68, dated 

14-2- IWQ]. 



RECOMMENDATIONS, OBSERVATIONS WHICH THE COhIMlTTEE 
DO NOT DESIRE TO PI_lRSUE IN VIEW OF THE REPLIES OF 

GOVERNMENT. 



CHAPTER IV 
,KECOMMENDATIONS/OBSERVATlONS REPLIES TO WHICH HAVE 

KOT BEEN ACCEPTED BY THE COMMITTEE AND WHICH 
HEQU IRE; REITERATION 

RecomnmdPtion 
Thc Committcc u r g  that Ministries and Departments should strictly 

enforce thc timc schcdulc of printing both by thc Government as well as 
privatc printers. They should plan the printing of thcir publicationc in such 
.a way that thc publication\ do  not bccomc cholctc  or othcnviw lose their 
utility by the time thc printcd copies are reccivcd. In case of ddn) in printing 
.the publications. a witnblc pcn;ilty should invariably bc imptwd on thc 
printerr uhcthcr <iovcrnrncnt or privatc. 
IScrial No. 6 (Para 1.21) of Appcndix I1 to thC 31th R c p n  (4th L44 

Sabha) 1. 
?\ctiOa taken 

Ncccss;~ry instruction4 have hccn issued to Mini\trics for amplying  with 
thc above rr.comnlcndaticm of thc Committcc. A3 onc of the main rca5Clns 
for delay in Gcwrnment P rc s r s  is suddcn rush of priority work. it has bccn 
.&cidcd that whcre a dcpartmcnt want.; 3 printing work to be &w on 
priority hiisis. the Govcrnmcnt preises should charge a hisher mu for  that 
~ o r h  and that thc rate of "Surchary" could vary in tilation to the urgenq 
of the work and the cxtent of cii4twnticm arising on account of it in the nor- 
mal work of the I'rcsrc4. Thi4 will apply for  thc prcsent in the case of 
I)r.partmcnt\ which arc uill hC' ircakd as "Pa\-ing Ikpanrncnt\". [l'idc this 
Dcpartmcnt O.M. No. f.'. 12(4? ) -EtCmrd 1 hS. dated 27-1 2-19681.- 
Appendix 11. 
dMin. of Fin. ( k p t .  of Ihp. 1 0.51. So. 1:. 12t43\-E(Cix,rii, 68, d a t d  

I4-2-1%9]. 



CHAPTER V 

RE,COMMENDATIONS/OBSERVATiONS IN RESPECT OF WHICH 
GOVERNMENT HAVE FURNISHED INTERTM REPLIES 

Gwernmcnt may examine ttic fca4hrility of printing. in the first ins ta t~e ,  
thc minimum number of copies of the publications required and asking the 
printers to keep the composed nrctal intact for sonre tirnc aftcr publication 
in ordcr to assess the off-take and decide whether the full print ordcr lihcruld 
he elecuted. 
[Serial No. 4 (Para 1.19) of Appendix I 1  to thc 34th Rcport (4th I-ok 

S3bha)l. 
Action taken 

The period for which thc coniposcd metal can hc retained in Govcrnmen: 
presses is under examination of the Department of Works 8r Hou4ing. having 
regard to the econoniics of the altcmativm of such retention and of n.- 
compming. A further note will be submitted to the Coriinrittcc as umn a\ 
thc final view is taken. I t  would. howcvcr. he difiicult to accept tk m o m -  
mendation in respect of printing work done in private prcsscs as thcy do not 
gcner;dly a g e c  to kcep type matter standing once the copie3 have k n  hup- 
plied, and. in a few cascs where they havc q rccd .  thc c h a r p  1 x 1 ~ ~  been 
heavy. 
[Min. of Fin. (Dept. of Enp.) O.M. No. I-'. 12( 13 C w r d  l ,tin. dated 

14-2- 19691. 
Rccoa#ld.tion 

The C4mmittec fed that onc of thc' reilwn\ for lic;~r\ ;rccun~ul;~tion o f  
unsold publications i\ coal? pnduction and ovcr-prrcin:,.. Thc Coninlitlrc 
therefore w ~ p s t  that thc pricing policy mas k. ratiiinaliud 
[Serial No. 5 ( Para 1.20 1 of Appcndix II to tlic 34th R c p r t  (4th L.ok 

Sibha ) I .  

Thc quc\tion of' reviing the pricing pltlic) 14 u~rcirlr cxanlination of ttir 
Lkpanmcnt of Works and Housing. Instructions have. houcvcr. I w n  i\\ued 
to Ministries that. whcrc largc \ t c c l \ \  of publications havc ;~curnulateJ. their 
sale priccs should he rciicucd quicl\l>. in ordrr t r )  u'c whcther thc 14-lakc 
couM bc incrcaxd. 
[Min. of Fin. (Dcp. of Exp. O. \ i .  So.  I . .  1(12 I - I . (< 'c r~rd)  W. tl;r~r'd 

14-2-!')60]. 

The Chnmitlcc sugpc\t itlirt thc v;rric~u~ M1111\tnc< and I)r.p;irtnwrt* 
sf~ould gitc adrqu:~tc ad\aacc. puhl~ci r~  t o  their rc.\pl.etlvr pnblici~ticm 

IS 



.amongst the likely customers in order to prevent nccumulation of unncces- 
cary stocks duc to poor d m .  
/Serial NO. 10 (Para 1.25) of Appendix 11 to thc 34th Report (4th 1-ok 

Sabha) 1. 
A&a taken 

Thc question of cvolving suitablc mcasurc5 fc>r inlproving publicity rrnd 
*aks promotion in respect of Government publicatiom i\ under thc ccmsi- 
&ration of thc Department of Works ;md Housing. 
IMin. of Fin. (Dcpt. of Exp. ) O.M. No. F. 12(43)-E(Ccmrd),'68, dated 

14-2- 10691. 
M. R.  MASANl. 

Chainmn, 
Public Accounts Cornmitree. 

K1.w Dt LIII; 
hlarclt 1 1 . 1 969 
I'ltul~una 20, 18% (Snka) 



APPENDIX I 
(Para 1.4 of thc Report page 4 )  

D.O. NO. 12 108-S(Ex. ) t'68 
SECRETARY ( EXPENDITURE) 

DI:P~\RT;IICST 01: EXPESDITURI 
Nett* Dcllrr 

Dwcmher 5). I06X 
My dear 

The Public Account!, Committcc in thcir 31th R c p w  (4th L d  Sabha 
haw csprcscd conccrn over thc overprinting and con\cquent \ra\tc'ful expen- 
diture on Govcnuncnt publication\. arid hn\c rnacfc. irrrcr c i l i c r ,  thc' follminp 
resonuncndations : 

"The Comn~ittec kc1 that. if a11 ttic Ministrie\ and tkpartnwnts arc 
made to bear thc expenditure on thcir rcspcctive publication\. i f  
would ctkctivcty discourage the prcxwt tendency ttnvnrd\ rccklc\\ 
overprinting and wasteful cnpcnditurc. The Committcc. therrforc. 
recommend that the cxpcnditurc on publications should bc p r o v ~ d ~ d  
for in the budgcts of a11 the Ministries and Ikpartnlcnt~ undcr ;I s c p -  
ratc subhcsd in the r c l ~ w n t  Demand for Grant uitli a spcxific 
mention in the Explanaton. Note\ \o that i t  rccciws thc attcntion 
of Parlimcnt." 

2. The Committee'\ r c c o n ~ m e n d t i n  \WCC ctw\icJcrd ; ~ t  ;1 meeting of 
Sc'cretaric4 under the Chairmanship of the Cabinet Sc.crct;iry on thi* 30th 
Sovembcr, 1968. It was noted that in .;o far 21, thc printing work done hy 
the Chief Controller of Printing & Stationery i b  concerned. certain k p ; ~ f l -  
mcnts 4.g. Railways. P 8 T. h f c n c c  krvices and ccrlain wninrercial Dcpart- 
ments arc alrcady k i n g  treated as 'paying dcpartnicnt\'. thcw indcntor, k i n g  
required to pay (Iq book debit) for thc uork undertaken on thcir bchidf 
Having r c p r d  to this practice, it H a s  Ilecidcd that. ;I> ;r practic:ll \tep, major 
'non-paying' Department\. i.r., indenton, on whwc bchalf ihc CCPBS incun 
considerable cxpcnditurc on thc printing of form\. publication\ ctc. 4hould 
:dro be treated as "paying" ikq)anment< (By "bcmk dchit") in fulurc. and 
that in all these cawc. the expcditurc on the printing of form. puhlicatiom 
etc. should tx exhibited under a distinct subhead in thcir rcspcctitc hudgct'i, 
sbrting from the Budgct for 1969-70. A copy of thc minute‘, o f  thc mccting 
ir enclosed. 

3. Thc abovc dcci4on will appl) not only In rr\pcct of ttw ctpcnditurc 
incurred by the CCP&S but dw, the Director. Publicltticm Di~ision imd 
Director, Advcrtisiag and Visual Publicity. Since o n  the b a A  of aviilaMc 
information it is seen that your Ministry incur4 c~pcnditurc of ;i cubtantial 

Ih 



order on form. publications. printing etc. i t  is requcdd that immediate steps 
may be taken to makc appropriate provision. thcrcfor, in consultation with 
your Associatc Finance as aim Chief Controller of Printing & Stationery. 
Director. Advertising and Visual Publicity and Director. Publications Divi- 
sion, under a distinct suhhcad in the budget of your Ministry for the corning 
year (1969-70). This provision should cover not only thc cost of paper and 
printing involvcd in the work handled by the CCP&S but also the printing 
done through thc DAVP and thc DPD. including paper supplied by the 
CCP&S for such w r k .  The scopc of the word 'forms' will includc all depart- 
mental forms bur not common forms like pay-hills. T.A. bills, contingent bills 
etc. While fornlal orders regarding thc nomenclature of the sub-hcad to be 
opened. the rclcvant Grant i n  which thc wb-head is to be opncd  and the 
procedure for btwk-iidjustmcntr ktween the CCP&S etc. and the wncemcd 
Ministries  ill bc issued separately by the Budget Division, this is to rqucrt  
you to arrange to gct in touch with the CCPBiS. DAVP and DPD for getting 
an idea of the amount that would have to h: provided for, as also its Grant- 
wise brcak-up. so that the necessary budget provisions may be proposed and 
ma& in conwltation with your Asswiatr. Finance bcforc thc close of this 
month. 



AWENDIX I1 
(Para 1.17 of the Report page 7 )  

No. F. 12(43)-E(Coord),:68 
GOVERNMENT OF INDIA 

MlNlSTRY OF FINANCE 
ODeporbntnt of Expenditure) 

New Ddhi. datead the 27th Decvt~tkr, 196R. 

A statement indicating the decisions of Government on the rccomnicnda- 
tions of the Public Accounts Committcc in their 34th Report entitled 'Wasti.- 
ful expenditure on Government publications' is enclosed. Thc rccon~mcnda- 
tions werc earlier considered at a meeting of Secretaries to Government. 
Recommendations at SI. No. 4. 5 6: 10 arc: still under consideration. 

Thc Ministry of Home Affairs ctc. :ire rcqucstcd to notc the recommenda- 
tions of the Committee and thc dcci4ons of Govcrnmcnt thcreon for cnm- 
pliance and also for issue of neccssan instructinnz to ;dl a m x m e d .  

S tep  should also he tnkcn to rcbictr quicl.1~. In conwltat~on with 111, 

Manager of Publication\ w hcrc ncccw?. thc \ale prices of puhlicat~on\ 
whcre large stock5 have accumulatcd. tn order to we whether thcir 0ff-t.d.c 
could be increased and \tcxhs dtspcwd o f .  

Sd - N. ?;. K. K.;AlK. 
Drprrly . J ' e ( r~/ iq  In tltc Gmr. of 11td1cr. 

To 
All Ministric\ 'Dcpann~cnt\ of thc Govt. of Indr;~. 

So. F.  1 2 ( 4 3 ) - E (  C o d  ) '68  
Copy forwarded for information to :- 

( i )  All the Expenditure Branch~\ in thc Dcptt. of Exptnditurc 1 1 1 -  

cluding Dcfencc Di\i\ion. 
( i i  ) Department of Eronmic Afhir\ ( ih~dgct Di\ i4trn ) 

( iii 1 Lok Sabha Qcrctariat ( P.A.C. Branch ) . 
Sd - 

Deput,v Sec rrtury ro rIw Gal I .  crj In&. 
Copy also forwarded for rnformation and action to : 

( i )  C.G.D.A. 
( i i  r C, k Ar. G .  of India. 

Sd, - 
Deprrl: Swre~my 1 0  /he Got?. 14 Indiu. 
I W 



I .  1.16 T hr Committee arc greatly pcnurbcd to note the 
ahrrning extent of thc ncedless overprinting 
ood thc COW ucnt heavy infructuous and 
wasteful C*n!itur+ on Govt. publ~catiuns. 
The Commitlee feel that Govt. can effect 
subuantial roviow if the various Ministries 
and Depu tmnts  arc made to place thrir 
print orders on a realistic and conservative 
basis. 

The ommlt tec  fccl that, IC all the Ministric\ 
and Deptts. afC madr to bear the ~xpcnditurc 
on theu rewctive publications, it would 
efectively disccwragc 1h.c present tendency 
towards reckless ovcr-prtntlng and ~ o s t t f u l  
expcabturc. The C'onimittcc. th~rcforc. 
recommend that thc cxpenditurc on publica- 
calions should bc provided for in the budg~ts 
of all the Ministries and Ikwrtnientr undcr 
a rcparate sub-head in the rclcvant Demand 
for Grant with a specific mcntim in the E ~ p l a -  
nalary Nates UJ that i t  rCcc~vCs the attention 
of Parliament. 

The indenting Ministrics;Dqms. should note 
thc recommendation and exercise due tort in 
estimatinl the requirements of copies of the 
publications to be printed on a realistic basis. 
it is c urlly imponant that there should bc 
no un%(r-tstimation of the repui-fisn as 
olhcnvisc the savin effcctcd will be offset 
by additional expenxturc to b. incumd 1.310 
on reprinting. The p ~ t  orden h u l d  bc 
decided at a levcl not 1ower.than Joint Sccrc- 
t u y  to Govt. oflndia or equivalent. 

Having r c m d  to the considerations u r r d  by 
the Committee and the fact tbat tbe present 
a r m m t r  do not ensure effcetiw cmtrol. 
it has been decided, as a practical stc , that 
in addition to t k  existin payin$ &pan- 
m n t s  like PLT. IUilWys.b;Rncertc.. sucb 
exstin 'non-pryma' radcotocs as incur large 
c*pcaclfiur+ on printinlo1 forms, publications 
etc. should also be treated as 'paying' i d e n -  
tors in future and thrt the Ministncsconcera- 
cd should, as from the budqt  for 1969-70. 
show the expcndittue on pnnoag under a dis- 
tinct subhead in lhcir Hspenivc budgets. 
The Ministries seiccced for this purpose arc 
the Minisuies of Education, External Affairs. 
Health and Family Planning. Food and Apri- 
culturt (Deptts. of Agricultu~ & C.D.&C), 
Information Jr Broadcasting (All India 
Radio), 1:inonce (Rcvenuc and Economic 
Aflairr). b p t t :  01 Work and Housiog 
(C.P.W.D.), Rajya Sabha Sectt. md Indian 
Audit and Accounts Dcpmment. Tbrsc 
Dcpanments should make their budget pro- 



The Committee sugpcst that every Ministry or 
mpsrtrncnt should makc a cmcful and com- 
prchcnsivc review of the twoks. periodicals, 
hrochurcs and other publications brought 
out by them from time to ti& with a biew 
to determining their utility, public demand 
and sales ospccts and in the light of that 
wview I& a careful asse~mcnt ofthe mini- 
m? number of copies which should be prin- 
ted in each cue.  The Committce feel that. 
cwxpt for pubiicstions of historical impor- 
tance and continuing interest, i t  shou:d hc 
pmsiMc to dettnnine thc number of copies 
10 hc printed in each case in ~ u c h  a way t h t  
the stock ir urld out before t k  pubkation 
becomes out of date or I w s  it* util~ty. 

The Committee ur that Ministries and De- F partmcnt< ~houlr  vrictlv cnforct the  time 

virions in consultation with the concerned 
Ccntralagenciesvlz. the C.C.P.&S.,DA.V.P. 
and D.P.D. and with the concurrence of their 
Associate Finance Division. 

In the case of the othcr Ministrjcs/Deptts. 
which will continue to be 'non-paymg* i n d m  
ton. the central print~ng a cies viz., 4 c  
C C P . ~ . .  D.A.V.P. and Getor, Publi- 
cations Division, will estimate the cxpendi- 
cure in consultation with the concerned 
Deptts. and after clearance by their associate 
Finance, the total provision thus estimated 
wiU be exhibited distinctly in iurnp in the 
respective budgetsof the C.C.P.&S.,D.A.V.P. 
and D.P.D. with tffect from the B.E. 
1969-70. The Ministr~es concerned should 
assess their requirements of pnnting work 
on a realistic h i s  and indicate them to tbe 
C.C.P.U.. D.A.V.P.. etc. for inclusion in - - - - - - . 
the budgetof the latter agencies with the con- 
currence of their A s s ~ a t C  FI-. 

The Ministries should carry out the reviews 
suggested by the Committee regularly in ms- 
pet of all their publications once in three 
years. Ministries should also undertake 
renews at shorter intervds jn particular 
cases where more frequent ~ v m s  are con- 
sidered desirable. 

The recommendation has k e n  accepted and the 
M~nisrr~rs as well as the Govt. Presses ~hould 



~sbaduk o f  Frlntrog bvtb by the Go~rmmcot  
.as *dl  a, private priaters. They should 
plan tbe printing of their publicrt~oos In such 
a way that the pubiications do not become 
obsokte or otkrwise lore their utility by thc 
ttme thc printed copies are rccclvcd. In casc 
of dchy in pr~ntinu thc publications, a suitable 
penalty should invariably bc imposed on thc 
prrntert. wkthcr Government or private. 

The Committee strongly urge that the proce- 
dure of inviting tenders for printing of pub- 
liutiofu by private printers should be follow- 
ed in ordcr to avail of the adbantage ofcorn- 
peutive m e %  

The Cummittcc arc of thc view that all Miniz- 
tries rad Dcpttr, should makc a comprchcn- 
rive of rhe quolity of.the publications 
brought out by them from tame to time with 
a view to e f f d  improvement% and lncms- 
ing pubtic d e ~ %  for t h m .  In Ibis connec- 
tioo. the Chm?ittce note that the Govt. 
conwmolrtc taking r numbcr of rteqi to im- 
prove the quality of the "lnd~an bstener", 
whore sale ha5 considerably fallcn during 
recent par*, md other journals which arc 
brougb~ out 19 puMiciw the pro ammea of 
All ladra Itadlo. The Committee Eel that the 

~ -.. 

publication of such 0-umrls should be orgo- 
niwd on c o m m e ~ i a  1 lines 3s far as possible. 

The Committee would like to stre%% thc nccd to 
check the lay-out and et up of the publica- 
t i o a  and the quality of the p . P r  to be used 
before pmsangthe m a l  order for printioy. 

w t e  tbc ~~ggc, t toos  of the Ccrnn~ittcc for 
cnmpliaocc. It has also been decided that in 
cases where a Department wants its pnntmg 
work to be done on a riority basis, a higher 
rrtc should charsf by the COW. R t ~ s .  
'The rate of 'surcharg~"co~ld vary inelation 
to the urgency of the work and the extent of 
dislocation involved in the normal w r k  of the 
Pressts. Ncccssar Supplementary instruc- 
tions will be issued ty the CCPBS. 

Ministries should note this requirement for 
ctrict compliance. Fxrrptions may be per- 
mitted only in ran. cases where the work in- 
volved is urgcnt and of small value. 

Thc neneral a m c t s  of thesc rccornmemlations 
haG been a&epkd. All MinistrieslDfpan- 
ments h u l d  note the rcqu~rcmcnts carrfully 
and ensure tbeir o b s e r v h ~ .  Apart from 
streamlining the a r r a n m t s  for physical 
veriWation of stocks. maintenance of proper 
accounts of the publications printed and rcs- 
tricting to the minimum the list of persons/ 
organisations to whom copies of publications 
are issucdgratrs. there should a1so.b~ a p ropr  
orrrrn@rncnt for s temallc rCvlew of the 
publications themwrfswithaviCwtoimprov- 
ing tbeir quality and utility to the users and 
the public. 





APPENDIX 111 
(Para 1.4 of thc R c p r t  page 4 

No. F. 3(113)B/6S 

MINISTRY OF FINANCE 
Department of Economic hffnirs 

hrplr Lk lh i ,  the 61l1 I C I I I I I C I ~ ~ ,  1969 

Or:r--lcl: M E ~ ~ O R . ~ S I ) C ~ X I  
S V B . J ~ : C ~  :-7'hirty f.'orrrlh Heporwt o/ thr' I'rrhlic- Accwrnr\ Cornnrir!ee (4 th  

Lok Sablla ) ngmding rvustefrrl expcncliture on  Gorcrnment 
I'~tblicatic~ns-R~~(tgctory procedlrre for prrblicari(~ns ere. fm 
paying and tion-pcryitig I )ep~irtr~wntv.  

The undcrsigned i\ dirwtcd to invite ;t retcrcnce to the rscomn~endations 
cnnt;uncd i n  the Public Accounts Committee'\ Thirty Fourth Report (4th 
1 o h  Sabha r on wasteful expenditurc on Govcrnmcnt Publications. Thc Com- 
mittcc have cxprcwd conccrn about the over-printing and consequent waste- 
J i l l  cxpcnditure on Government Publication\ and have made the fcAlowing 
r-ccomnxndation\ in para 1.17 thereof : 

"The Committee fscl that if all thc Ministries and Departments are made. 
to bcar the cxpcnditure on their respective publications, it would effectively 
discourage the present tendency tcwards rccklsss over-printing and wasteful 
cxpcnditurc. The Committee, thereforc. rccornmnd that the expenditure on 
public st ion^ should be provi&d for in the budgets of all the Ministries and 
Ikpnrtnients under a separate sub-head in the relevant demand for Grant 
\\ith ;I spcitic liiention in thc Exp1an:ltory Notel; so that it rcccivss the atten- 
tion of P;irliament." 

2. Under tile cxistiug arrangement. tlw C.C.P.S. is rrspnsiblc for all 
work relating to printing and publications of thc various hlinistrics ah also. 
t o r  ccritral purchasc of papcr. The entire cxpnditurc cn papr .  stationcry. 
printing ctc. on publications and forms appears ccntrally in the Budgct of the 
C'CPS. A4 t11c CCPS ih mated as a service Dcpartnrcnt, no rccovcrics ;rrt 
lnadc from other Dcpartnicnts, cxcxpt ccrtain Cc~mmcrcial Dcpartmcnts like 
thc Posts and Telegraphs. Ki~ilwap end thc Dcfcncc Sc.r\iccs which are 
trcatcd a s  "paying" Ucpartnicnts. Thc cntirc cxpnditurc incurrc~i on thc 
printins work of thmc paying Dcpartmcnts is rccovcrcd by hook rtdjustnunt 
iind is reflcctcd in their rcspctivr: budget,. L.ikzwisc. the Directorate of 
:IJvcrtiscmcnt and Vim11 Publicity and t l~c  Publications l)i\i\ion of thc 
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Ministry of Information and Broadcasting also incur expenditure centrally on 
the printing of publicity material and publications undertaken on khalf  of 
other Departmcntl;. Even in these cases, the cxpcnditure on printing work 
cxecuted throu~h ;agncics of the C.C.P. & S. (including printing donc throu$ 
private printers) and on p a p r  is met out of the budget of the C.C.P. & S. 

3. After careful consideration it has tccn dccidcd to implcmcnt the m- 
commendation of the P.A.C. in respect of the major Dcpartnlcnts which have 
substantial printing work. Accordingly, in addition to the csi4ting 'paying' 
Dcpartmcnts. the following Ministries/Dcpartn~cnts \\.ill. with ctTcct from 
1-4-1 969. be treated as 'paying' Departmcnts :- 

( i )  Ministry of Education. 
( i i )  Ministry of Estcrnal Affairs. 

(iii) Ministry of F~naocc. 
Civ) Ministry of F d .  Apiculturc. Community Dcvcloprnent :ind 

Co-opcration. 
( v )  Ministry of Health. Family Planning and Urban Dcvclopmcnt 

(vi ) Ministry of lnfonnation and Broadcasting. (All India Radio 1 .  
( i i i )  Ministry of Works, Housing and Supply (Ccntral Public Wcvli; 

Dcpartment ) . 
(viii) Indian Audit and Accounts Dcpartmcnt. 

(ix) R a j p  Sabha Scrctariat. 
In this connection attention is also invitcd to this Miniktry's (I>ep.,~r?- 

.ment of Expenditure) O.M. No. F. 12(33)-E(Coc)rcI):'6S, dat,cl 
27- 12-1968. 

4. The above Ministries and Dcpartment.; which will, hcnccforth, bc 
treated as 'paying' Departments. 'besides. thc cxisting paying' Minihtrics and 
Departments will make ncccssary provisions for printing of lonm and pub  
lications, including the cost of pdpcr in thcir rcspctivc budptk, from thc 
year 1969-70 onwards. (lh scope of the word 'forms' \\.ill include all 
Departmental forms but not common fornls like pay bills, T..4. hills, con- 
tingent bills etc.). In so far as 1969-70 i s  concerned, a consolidnted prc>- 
\ision should be ma& under a distinct subhead "Expenditure on Printin)! 
and Publicatiom" in the relevant demand,/denmds of 'paying' dcprtrncnt.,, 
thc cxpcnditure being dchitablc to the respcctivc service nlajor hcads. Ir !  
Part 111 of the Demands, thc provision will be centraliscd in the India. 
.CWM or the concerned major circlc of Accounts. Thus in tlw case of the 
Ministry of Finance, the provision relating to thc Secretariat of the Dcprcrr- 
m n t s  of Economic Affairs etc. will be madc under group hcntls A.1. ct i .  
in Demand No. 15 under thc Major Head '19-Gcncral Administration' and 
u4l be ccntralised in the India Circle of Account. Likewise. consolidated 
provision for thc Customs, Union Excise and Income-tax Departments will 
be made under a distinct subhead, az indicated above, to bc opened in the 
rcspcctivc Demands under the relevant Major Hcads. The provision should 
cover the entire cost of paper. printinc and over-hcads/dcpartmcntal chargcc 



involved in the work handled by the CCP&S, DAVP and DPD. In the case 
of the work executed through the l a t w  two Organisations, however, the 
provision will not include the cost of tho paper supplied by or printing work 
executed through the CCP&S in respect of these Organisations. 

5. The Ministrics/Dcpartmcnts mentioned in para 3 abovc will be res- 
ponsible for making allotmcnts out of the con~olidated provision made for 
them to the respective controlling officers as wcll as for exercising effective 
control over cxpcnditure. The orders for prioting forms,'publications ctc. 
will be issued by the Ministry/Departrnent conccrnod in consultation with 
its Intcrnal Financial Adviser. While placing these orders, the provisions of 
the Ministry of Finance O.M. No. F. 12(43)-E,'Coord '68,  dated 27th 
Dcccmber, 1968 should bc borne in mind. 

6. As regards the Departments, which will continue to bc treated as 
non-paying, the existing arrangements will continuc but the total estimated 
.expenditure to be incurrcd on the printing and publications of thcw Depart- 
ments by thc agencies, ri:. thc CCPS, DAVP and DPD, will be exhibited 
separately in lump in the budget, of the respective agencies with effect from 
the Budget for 1969-70. A distinct subhead "Expcnditurc on Printing and 
Publications-Yon-paying Dcpartmcnts" will hc opened in t h c  Demands for 
"Stationery and Printing" and "Othcr Rcvcnuc Expenditure of' thc Ministry 
of Information and Broadcasting" (under poup heads A.2 'Publication\ 
Divisions' and B.3-'DAVP') . Siniultaneousl!. another distinct subhead 
"Share attributable to printins and publications-Non-paying Dcpartments" 
will be opened in the samc Dcmand againit uhich minus provisions of 
cquivalcnt amount will also bc made in thc abovc Demands. Similar cxhibi- 
tion in these Demands will also br: madc for Paying Dcp;~rtn~t.nts a illu- 
trated in Anncxurc. 

7. In the Dmaads "Printing and Stationcry" and "Other Revcnuc 
Expenditure of the Ministry of Information and Broadcasting". neassary 
provisions wiil be shown below the line indicating the recoveries to be madc 
by book adjustment from cnch of the paying Departments. The total pro- 
vision ma& under the new sub-bead "Expenditure on printing and publi- 
cations" in the relcvant dcmand,.'dcmands of a paying Ministry.~Dcpartment 
must tdly with the total of the rcoveries shown for that hlinistry/Depart- 
ment below the Demands "Printing ind Stationcry" and "Othcr Revcnoc 
Expenditure of the Ministry of Information and Broadcasting". 

8. The Ministries conccrncd arc requcstd to suggest thc pm~isions for 
the next Budget to this Dcpartrncnt latest by 15-1-1969 in concultation with 
their accredited Financinl Advisers as wcll as the CCP&S, the DA\T and the 
Publications Division. In the casc of non-paying Departments, the CCP&S, 
DAVP and DPD may suggest the provisions. The undersiywd mag be con- 
,tatted inmcdiately for any further clarification. 



9. In rcspect of debits for the payments due to CCP&S. PAO, WH&S 
will, on receipt of necessary intimation from the CCP&S, recover the 
amounts from the Accounts Officers concerned of the respective Minisees/ 
Departments in the normal manner. In tbc case ot' expenditure incurred by 
the DAVP and DPD, recoverablc from the Ministries/Dcpartments under 
the AGCR's Audit control. A.G.C.R. will. on rcceipt of necessary particu- 
lars from thc DAVPjDPD. adjust the dcbits undcr thc. respective head of 
account by per cwz~ra credit to the minor head "Deduct-Amounts recovered 
from othcr Govcrnmcnts. Departments, etc." undcr the major head "26- 
Miscellaneous Departnlents"j'"39-Misccllancous Social and Devclopmcntal 
Organisations" as the case may bc. In othcr cases, A.G.C.R. will raise neces- 
sary debits against thc accounts ofliccss ronccrncd in  thc usual miinncr 2nd 
t a L  crcdit under the lwad of account 'Deduct-Amounts rccnvc~tl firm 
other Govcmmcnts;Departnlcnts ctc.' mentioned earlier. 

10. This may pleasc hc treated as 'Most Immcdiate'. 
Sd:- D. I<. CHAKKX\'ORI1' 

I)cprrrY Sccwtcirj. to tlre C;o~.er~rr?retrr of It~clio 

Copy to all : 
( 1 ) Deputy Financial Advisers. 
(2 )  Comptroller and Auditor General. 
(3)  All Accountant!, Gcneral and P.A.Os. 
( 4 )  Department of Expenditure (E. Coord). 
( 5 )  D.A.V.P. (Shri R. L. Jain). 
(6) Publications Division (Shri Padmanabhan 1 .  
(,7) CCP&S (Shri S. S. Narula)--The Statement of rccovcrics below 

the Dcmand for %ationcry and Printing" may be split up to 
indicate the recoveries from the paying departments whcrc thc 
amount i s  Rs. 5 lakhs or atxwe separately. the rest k i n g  mcrg- 
ed under "Other Ccntsnl Dcpartmcnts". 



DEMAND NO. 7 . . 

Ministry of Education 

Major Head 19-General Adnunisttcation 
A . G c r e t a r i a t  
A .  1 -Establishment Charges 
A.2-Travelling Expenses 
A.  3--Other Charges 
A.&Discretionary Grant of the Mmster 
A .5-Expenditure on Printing 

and Publications 

Total Secretariat 

B.--Grants-in-aid, contributions, etc. 
C --Charges in England. 

DEMAND NO. 8 
Education 

,Jlujor Head 28-Education. 
A-Universities 
6 .-Secondan 
C.--Technical I.fducation 
I ) . A e n e r a l  

D.5-Miscellaneous 
D.S( 1 1 )-Expenditure on Printing and 

Publications 
F.-Xhargch 111 Enyland. 

DEMAND NO. 9 
A rchaeolop 

Major Head 27Scietuific Deparrmenrs. 
A.-Directorate 
H.Ponservation of ancient monuments 
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C.-Archaeological Explorations and 
Excavations 

D .--Central Archaeologx P1 Museums 
E.-Works 
F.--Orants-in-aid Contfibutisns, etc. 
G.-Expenditurr on Printing & PuMicarions 
H.--Charges in England. 

DEMAND NO. 10 
Survey of India 

kldlor Head 27 Scierurfic Departmenrs 
A.--Sweyor General 
B .-Map Publication OI3ces 
C.---Survey Parties--General 
D.--Grants-in-aid, and ContribuUons, etc 
E.-Hospitality Entertainment Expenses 
F.-Expenditure on Duty f~ee  import facilities 

to foreign Experts. 
G.-Expenditure on Printing and Publications 
H.-Charges in England 

DEMAND NO. 12 
O.R.E. of rhe Ministry oj Educuriotl 

.Major Head 26-Miscellaneo~u Daparrments. 
A.-Miscellaneous Departments 
A. 1 N a t i o n a l  Archives of India 
A. 1 (4)-Expenditure on Printing and Publications. 

.Major Head 2 7S~ientific Deparrrnenrs 
B.-Scientific Department\ 
B. 1 -Botanical Survey 
B. 1 (4)-Expenditure on Printing and Publications 
B 2-Zoological Survey 
B.2(4  )-Expenditure on Printing and Publication5 
B.3-Anthropological Survey 
U.3 ( 4  )-Expenditure on Printing and Publications 
B.+National Atlas organisations 
B.4(5)-Expenditure on Printine and Publication4 
B. 5-Scientific Research 
B.5(3)--Expenditure on Printing and Puhlicatmn~. 

DEMAND NO. 86 
Stationer? cmd Prinrinc 

A.-Stationery Offices and Stores 
B.-Purchase of Stationery Stores 



w 
C.-Discount on plain papcr uwd with 

Stamps. 
I).-Government P ~ s s e s  
E.-Printing at Private Prcsscs 
I-'.--Charges for printing work donc by 

othcr Govcrnmcnts. Department etc. 
G.--Share attributable to printing and Publications 
G.(l )-Paying Departments 
G. (2 ) -Non-paying Departments 
H.-Expcnditurc on printing and publications 
H. ( 1 )-Paying Dcpartmcnts. 
H.(2)-Non-Paying Dcpamcnts. 
I.-Expcnditurc in Endand. 

(-j YYY 
(-1 = 

YYY 
XXX 

Total 

R ecuverifi 
Government Prcssc\ 
Amount transferred from Dcprcciation Fund 
Prcws 
Electricity Comumcd by Prcss Allotkcs 
\mount rtxovcrcd fronl othcr Govcmmcnt\. 
hpartmcnts, etc. 
Posts and Tc lcpph\  
Railways 
Ikfcnm Scmices 
Ministry of Education 
Ministry of External Affairs 
Zlinistry of Finanw 
Vinictry of F ~ u d ,  Agriculture. i'omnlun~ty Dc~clopnlcnt 8. 

Cmperation 
Mini\try of Health. Family Plnnn~ng and Crban Dcvclqmlmt. 
-411 India Radio. 
Central Public IYorks Departnicnt . 
l ~ k  Siibha 
Kajya Srthha 
Indian Audit i i ~ d  Accounts Ilcpartnlcnt 
Other Central I)epsrtnlcnt\ 
State Gowmment 
NonChvcrmcnt indentors 



APPENDIX 11' 

S f m n a r y  o/ Cnn&sinrrs/ Rtcornmendation r 
----.. - ._ _ -- - 

Sr. Pita No. of 
ho. MinistrylDeptt. concerned Recommendations Report 

-- 
I .  1.5 MiniW' of Finance (Dcptt. of Fxp.) The Committee note that their suggestion for making the indiv@al 

Ministries/De a r t ~ n t s  responsible for bud trng of the exp$X?&ture 
on their p u b ~ ~ t ~ ~ ~  has been m?plementeGn rrsps( of irlllustrks, 
Departments whose annual expendrture on th? account is estimated at 
over Rs. 5 lakhs. In regardjo the other Ministm/Departments, GO- 
rnent have continued the ex~sting arrangement \nth the modificat~on that 
the total ex nditure on the publications of these Ministrk/Departments 
is  propos;80 tx exhibited a9 a lump sum in the budget ntimata of the 
Chief Controller of Printing & Stationery/Dircctor of Advertisement & 
Visual Publicity/Publications Division. The Committee note that this has 
been done b e c a u ~  Government feel that the decenttalisation of the bud- 
get providon in respect of these Ministries/Departments would lead to an 
increase in accounting work. To avert this difliculty and at the same time 2 to bring out the expendi!ure incurred by these M i n w w t s  on 
publication, the Commrtree would suggest that, w h k  exhltnhng thts 
provision in the budget e9timates .of the ChiefControe of Pfinting 
& Stationcry/Dimqto~?k of Advcrtwment & Vlsual , Pubk~ty/Dvcctor 
of Publications D~v~s~on ,  the break-up of the provision amongst the 
different Ministries/Departments should also be shown. 

The Committee note that the Government ptessts are being permit- 
ted to charge a higher rate from the Pay$g Departments for pfior$y 
works so as to make these Departments alrve to the need to avold ~LS- 
locotion of printing them. The Committee see no reason why Goverd- 
ment should not make Government presses liable to imposition of penalty 
for deh in printing in the same manner as private presses. This should 
k lp  to Ling home to the Government prnu. that time is the rwbx 
of the matter. 

Tbc Complipx further recommend that t h  add$ional amounts 
collected for pnorlty work as also the penalty charge8 patd by the prcssn 
should be distinctly exhibited (Government Pnss wise) in their accounts. 





a. 
No. 

Narw of Agent Apency 91. 
No. No. 

Name of ~ i p e n t  Agency 
No. 

DELHI 
Jain Book Agency. Con- 
mughr Place, ~ e w  ~ e m i .  
Sat Narafn & Som. 3141, 
Mohd. Ali Bazar, Mori 
Gate. Delhl. 

Atma Ram & Sons. Kaah. 
mere Gate, Delhi-6. 

J. M. Jaina & Brothen, 
Mori Gate. Delhi. 

The Central News 
23/90, c o r ? n a u g h t ~ ;  
New Delhr. 

Tho English Book Store, 
7-L. Connaught Circus, 
New Delhi. 

L W m i  Book Store, 42. 
Municipal Market, Janpath, 
New Delhi. 

Bahne Rrothers, 188 Lajpat 
mi Market, Delhi-6. 

Jayana Book Depot, Cha 
p-ala Kum. Karol Ba& 
New Deihi. 

33. Oxford Book & Stationery 68 
Company, Scindia Houst, 
Connaught Place, New 
Dth-1. 

34. People's Publishing House, 76 
Rani Jhansi Road. New 
Dtlhi. 

35. The United Book Agency, 88 
48, Amrit Kaur Market. 
Pahar Ganj, New Della. 

36. Hind Book ~ o u s e  82, 95 
Janpath, New DeW. 

37. Bookwell 4, Sant Naran- 96 
kari Colony. Kingsway 
Camp, Delhi-9. 

38. Shri N. Chaoba Singh, 77 
N ~ s  Agent, Ram la1 Paul 
High School Anncxe, 
Imphal. 

AGENTS IN FOREIGN 
COUNT3UES 

39. The Secretary, Establish- 59 
ment Department, V e  
H$ Cnmmwon of Ind~a, 
In ia House, Ald~ych. 
LONDON. W.C.-2. 
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